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Section:

BEFORE THE ADJUDICATING AUTHORITY
NATIONAL COMPANY LAW TRIBUNAL
INDORE BENCH AT AHMEDABAD
COURT 1

IA 141 of 2020 In TP 60 of 2019 [CP(IB) 32 of 2017] With
| IA 163 of 2018

| IA 164 of 2018
IA 348 of 2018 In IA 163 of 2018

1A 349 of 2018 In IA 163 of 2018
IA 3 of 2019

Coram: Mr. MADAN BHALCHANDRA «GOSAVI, MEMBER (JUDICIAL)
“Mr. VIRENDRA KUMAR GUPTA, MEMBER (TECHNICAL)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING THROUGH VIDEO CONFERENCING BEFORE THE
INDORE BENCH AT AHMEDABAD OF THE NATIONAL COMPANY LAW TRIBUNAL ON 16.10.2020

SREl Infrastructure Finance Ltd
Vs
K 'S Oils Ltd

Name of the Company:

7 /60(5) /66 / 19(2) 19(3) IBC
ORDER

IA No. 141 of 2020

Learned Counse] Mr. Vivek Sibal appeared for the RP.

IA is field by the RP under Section 43 and 66 of the IBC I : :
. 1BC,2016. Learned C
Respondent submits that affidavit in reply is already filed. " puinsel for the

The Pleadings are complete.




L4 No. 164 of 2018

Learned Counsel Mr. Sanjay Bhatt appeared for the Resolution Professional

Learned Counsel MS. Megha Jani and Learned Counse] Ms. Natasha Shah appeared for
- the Respondents.

IA is filed by the Resolution Professional under Section 19(2), 19(3) and 74 of the IBC,
2016.

Learned Counsel for the Respondent submits that affidavit in reply is already filed.
The Pleadings are complete. The matter is ready for hearing.

IA No. 348 & 349 of 2018

Learned Counsel Ms. Megha Jani appeared for the applicant in IA No. 348 of 2018
Learned Counsel Ms. Natasha Shah appeared for the Applicant in A no. 349 of 2018

IAs are filed for challenging the maintainability of IA No. 163 of 201 8. The Resolution
Professional has filed reply. IA No. 163 of 201 8, 1A 348 of 2018 and IA 349 of 2018
shall be heard together.

IA No. 3 of 2019

Learned Counsel Mr. Vivek Sibal appeared for the Applicant.

IA is again filed by the Resolution Professional, since we have passed order in IA No.
141 of 2020 this IA becomes infructuous, hence, stands disposed of

Accordingly, IA 3 0f 2019 stands disposed of being infructuous.

All pending IAs stands adjourned to 27.11.2020

(VIREN KVMAR GUPTA)
MEMB TEHCHNICAL)

~ Dated this the 16th day pf October 2020.

vCc



